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(@) whether Government plans to tackle the serious issue of drug seizures
on Punjab's border with Pakistan, given that the seizures in Punjab have increased

by 200 per cent in the last two years;
(b) if so, the details thereof,

(c) whether Government has put pressure through the Home and External
Affairs Ministries to take the matter of smuggling of drugs with Pakistani officials
and if so, the details thereof, and

(d) 1if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) and (b) The issue of trafficking of
South West Asian heroin entering into India through the International Border with
Pakistan is being taken up with the Anti-Narcotics Force (ANF), Pakistan on
regular basis as and when the seizure of heroin is reported along the bordering
state. The influx figures of South West Asian heroin reported to have been seized
by various drug law enforcement agencies along the Indo-Pak border is tabulated

below with corresponding increase in percentage.

Year 2011 2012 2013 (July)

Qty. seized (In kg.) 20012 442,96 199.673

It is evident from the above table the seizures of South West Asian heroin

has increased around 111% in comparison to that seized during the year 2011.

(c) Narcotics Control Bureau (NCB) being the National nodal agency under
the Ministry of Home Affairs, Government of India in drug related matters has
signed a Memorandum of Understanding (MolU) with Pakistan on 13.09.2011.
Further regular meetings are being held from time to time:-

1. Director General Level talks between NCB, India and ANF, Pakistan.
2 Home Secretary talks between both the countries.
3 Coordination meeting between BSF and Pakistan Rangers,
(d) Does not arise.
Tourist visa-on-arrival scheme

1003. SHRI SALIM ANSARI: Will the Minister of HOME AFFAIRS be pleased

to state:



Written Answers to [14 August, 2013] Unstarred Questions 307

(a) whether Government has introduced Tourist Visa-on-Arrival (TVoA)

scheme on a pilot basis for a period of one year,

(b) if so, the details in this regard with the names of countries selected for

TVoA scheme;

(¢) whether TVoA was recommended and approved by the Ministry of

Tourism; and
(d) if so, the details in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) and (b) Tourist Visa on Arrival
(TVoA) scheme was introduced for the nationals of five countries, namely, Japan,
Singapore, Finland, Luxembourg and New Zealand with effect from 01.01.2010.
Further, TVoA scheme has been introduced for the nationals of Cambodia, Laos,
Vietnam and Philippines with effect from 01.01.2011; and for the nationals of
Myanmar and Indonesia with effect from 28.01.2011.

(c) and {(d) Ministry of Tourism had recommended and agreed to TVoA

Scheme.
Extension of visa period of Hindu refugees from Pakistan

11004, SHRI THAAWAR CHAND GEHLOT: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether it is a fact that Government has extended the visa period of

Hindu refugees who came from Pakistan,

(b) if so, the details of such refugees and the period upto which visa has

been extended;

(¢c) whether Government is considering to accord them Indian Citizenship;

and
(d) if so, the details of the steps taken by Government in this regard?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI MULLAPPALLY RAMACHANDRAN): (a) and (b) Tt has come to the notice

that some Pakistan nationals belonging to minority communities in Pakistan, who

TOriginal notice of the question was received in Hindi.



